75 Written Answers

(iii) ‘The net incorne of the parents should
be taken into consideration and not
the total income.

(iv) The scales‘C’ and ‘D’ should be so
revised as to raise the lower limit
upto Rs. 500/-.

(c) and (d). The above suggestions were
examined in the Ministry and it was not
found feasible to accept them.
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Chinese Poacher Boat captured in
Andaman Waters

8185. SHRI K.R. GANESH: Will the
Minister of HOME AFFAIRS be pleased
to state:

(a) whether a Chinese poacher boat
caught in the Nancowry Island in
December, 1969 in the Union Territory of
Andaman and Nicobar Islands, moved out
of the Nancowry Harbour while in custody;

(b) if so, under whose orders it moved
out;

(c) whether the captured Chinese
poacher boat moved to nearby Islands for
disposal of fish and for taking water;

(dy ifso, whether the captured Chinese
crew were in the craft; and

(e) whether Government were aware of
previous case of escape of captured Chinese
poacher boat ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) to (d).
Mo Chinese boat was captured in Andaman
waters. However, one Singapore fishing
vessel No. SMF-692 was captured on the
16th December, 1969 in our territorial
waters while it was engaged in unauthorised
fishing off the western coast of Meroe
island near Nancowrie. There were 8 crew
members, of whom 7 were Singapore
nationals and 1 was a Malaysian national,
While in custody, the boat along with its
crew, was taken apparently under the
orders of the Circle Inspector, Nancowrie,
to Champin situated across Nancowrie for





